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To,
The Advisor (F&EA),
f"L.otn Regulatory Authority of India'

Mahanagar Doorsanchar Bhawan'

Jawahar Lal  Nehru Marg,
(OtO ttl into Road), New Delhi-02

{Kind Attn: Smt' Vinod Kotwal}

Sir ,

sub: _ comments on consul tat ion paper on "pompensat ion to the consumers in the

Event of DroPPed Calls"'

Kindly refer to your office press tgJqPT o:.t-*j-4th Sep' 2015 vide which a

Consultation p"pur'on 
iCorp"n."i i* to *r$ Cons.umers in the Event of Dropped

Ca||s,,was re|eased for inputs/ comments frori.\ ttre stakeho|ders.

| n t h i s c o n t e x t , k i n d | y f i n d h e r e w i t h t h e B s N L c o m m e n t s o n t h e a b o v e
mentioned consultation PaPer:

Q1: Do you agree that call ing consumers sliould lt-t^?" 
charged for a call that got

dropped within tiu" ,""onositn .ooii ion,-rt ire call gets dropped any time after f ive

,",o n o s, th e, a st ; il :i F : ::l I gilh:niji:il y: ffi ;|fl 
',.f$i.iff :11,,JJ i.l

charged. Please support your vlewpo

implementat ion'  &

Q2: Do you agree that call ing consumer srrorlrd also,be compensated for calldrops by

the access servrce providers? lf y"t, *ft i{ft of the, following methods would be

appropriate tor compensating the,consumer{ uOon call drop'

f i i  
'  

CieOit of talk-time in minutes/ seconos

i i i ct"Jit of talk-time in monetary terms

iiiil nnv other method you may like to suggelst
ptease support your viewpoint wit"n;;rF;r along with the methodologies for

$tlit"JJXi',1t1;" oo not agree' rhe reasoli r"l lt: "'" 
are as under:-

(a) By the verv nature of mobire *!""$:YfS; '"1'n;:li:o.53tr':::nooil3

ldit of talk-time in minutesi seconos
:dit of talk-time in monetary terms

V oit 
"t 

method you may like to tug-gft

s u p p o r t y o u r v r e w p o i n t w i t h ' " " ' p n t a l o n g w i t h t h e m e t h o d o l o g i e s f o r
rentation.
Leply: We do not agree' The reason$ tor the same are as under:-

By the very nature.o-f mobile network, .rtt Jtopt are bound to happen or bound

to occur 
"no 

pr..,J"rv iri ir.tir r**ofii'.," TRAI too has accepted a call drop

upto 2oh of the total Lalls. H.owever, the call drops occur for many reasons

which can prrmar"y n" classified undpr the following:-

(i) In a typical case-of BSNL' i l j fras more than 60 per cent of the calls'

originated ,r", r"unt for other on.' iutott tnd as such for any reasons whichr

are attributabte to the other op"rutgit-i"*it lng in the call getting dropped'

would also figure i. ir..," gSNi'oos p"rro*.n.i. Networks of various TSPs;

d o n o t o p e r a t e i n i s o | a t i o n b u t o p e r a l . , ' . s i n g l e g i a n t ' n e t w o r k o f n e t w o r k s '
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(i i) l l l  informed radiation fear has resulted in negative perception related to

radiation hazard due to mobile towers 1*g1g.:t,.g.eneral 
public' Due to this

TSps are not getting tower permission $V nWnlHlunicipal Authorit ies' Apart

from these, ouL to dourt Oiderilocat aOfninistrative bodies' TSPs have been

forced to shut down even the existing tlwers which has formed dark spots'

resulting in call droPs'

(i i i) certain events leads to call orop frunicn can be attributed to subscriber

reasons such as the subscribericustorner moves into basement, moves into

remote/rural areas where the coveraOd is inaOequate, moves into tunnel or

dark spots which can not be coverJd in the normal course, battery of the

customer goei  of f  or  d isconnect ing cal l  pue to wrong number dialed'

(iv) Majority of BSNL customers are oir per second plan so as such there is

no f inancial  loss in bi l l ing to customer in the event of  cal l  drop'

( v ) T e c h n i c a | | y i t i s n o t f e a s i b | e ( a - s o f ' 1 9 w ) t o . i o g n t i f y a n d g i v e c r e d i t f o r c a l I
drop cases irrespective of their taiitts. lt is pertinent to mention here that the

world body 3cpp whose specificati{ns are..used by various TSPs for

implementing their GSM network, does Iot,specify 
any correlation whether any

s u c h s h o r t d u r a t i o n c a | | s o r o t h e r s u c h c a | | s g e t s c r e d i t e d i n t h e e v e n t o f c a | |
droP.

e3: lf the answer to the Q2 is in the affirmativel suggest conditions/l imits' if any' which

should be imposed upon the provision of credilt ing talk-time upon call drop and usage

thereof.
BSNL Reply:  Not appl icable,  in v iew of  combined reply of  Q 1 and Q $as above'

Q4: ls there any other relevant issue which should be considered in the present

consultation on the issue of call drops?
BSNL Rep|y: In view of technica| non-feasibi| ity.,of identifying the exact reasons for

call drop for every call completion event, tne nf onite, sy_stem in the present form do not

support implenirentation of compensation for fall drop. As such any such move by

TRAI would require a detai led technical  ex{minat ion and thus may require extra

cApEXiOpEX investment by TSPs for such irfnolementation.

Yours sincerelY
.fl ̂ ^,r^K
-----;-: arl
Ani l  Verma)
(Regulat ion)
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